FORM A

PUBLIC ANNOUNCEMENT
(Regulation 6 of the Insolvency and Bankruptcy Board of India (Insolvency Resolution Process for
Corporate Person) Regulations, 2016)

FOR THE ATTENTION OF THE CREDITORS OF
“K L S RINFRATECH LIMITED”

RELEVANT PARTICULARS

Name of Corporate Debtor

K L S RINFRATECH LIMITED

2 Date of Incorporation of Corporate Debtor 11/01/2011
3 Authority under ?vhlch Corporate Debtor is Rt sl Compaties, Bydistod
Incorporated/Registered
Corporate  Identity ~Number/ Limited
4 Liability—Identity—Number of Corporate | U45400TG2011PLC072158
Debtor
H. No: 2-56/D/213/9A & 9B,F No. 4B,
Address of the Registered Office and © ; 0
5 Princinal Office (if fC to Debt KLSR Towers, Ayyappa Society, Madhapur,
ricipa tee{if aimy) ot Corporats Deblor Hyderabad, Telangana, India-500081
14/07/2023, being  the date of
6 Insolvency Commencement Date in respect | pronouncement of order by NCLT,
of Corporate Debtor Hyderabad. (Copy of order uploaded on
14/07/2023 on NCLT’s website).
; Estimate date of closure of Insolvency | 10/01/2024  (being 180 days from
Resolution Process 14/07/2023)
Name and registration number of the | Name: Manjeet Bucha
8 Insolvency Professional acting as Interim | I[P Registration No.: IBBI/IPA-002/IP-
Resolution Professional NO00808/2019-2020/12551
Address: 5-9-91 & 93, D.No.204, 2™ Floor,
Shakti Sai Complex, Near Udai Clinic,
. Chapel Road, Abids, Hyderabad, Telangana
Address and e-mail of the Interim Resolution
9 . . ; -500001
Professional, as registered with the board
E-mail: cirp.kisr@gmail.com
Telephone No.:+919346955001
Manjeet Bucha
Company Secretary,
) 5-9-91 & 93, D.No.204, 2" Floor, Shakti Sai
Address and e-mail to be used for Complex, Near Udai Clinic, Chapel Road,
10 | correspondence with the Interim Resolution

Professional

Abids, Hyderabad, Telangana -500001

E-mail: cirp.klsr@gmail.com

Telephone No.:+919346955001

Last date for submission of claims

28/07/2023




Classes of Creditors, If any, Under Clause
2 (B) Of Sub-Section (6a) of Section 21, | No Class of Creditors could be determined at

ascertained by the Interim Resolution | this stage
Professional

Names of Insolvency  Professionals
13 | identified to act as authorised representative | Not Applicable
of creditors in a class

a) Forms can be downloaded from
https://ibbi.gov.in/home/downloads
b) Not Applicable

14 Relevant forms and details of authorized
representatives are available at:

Notice is hereby given that the National Company Law Tribunal, Hyderabad Bench has ordered the
commencement of a corporate insolvency resolution process of the M/s K L S R INFRATECH
LIMITED on 14.07.2023 (Order uploaded on 14.07.2023).

The creditors of M/s K L S R INFRATECH LIMITED, are hereby called upon to submit their claims
with proof on or before 28.07.2023 to the interim resolution professional at the address mentioned
against entry No. 10.

The financial creditors shall submit their claims with proof by electronic means only. All other
Creditors may submit the claims with proof in person, by post or by electronic means.

A Financial Creditor belonging to a class, as listed against the entry No. 12, shall indicate its choice of
Authorized representative from among the three Insolvency professionals listed against entry no. 13 to
act as authorized representative of class (specify class) in Form CA.

Submission of false or misleading proofs of claim shall attract penalties.

R B
Sl

Manjeet Bucha
Date: 15" July, 2023
IBBI/IPA-002/IP-N00808/2019-2020/12551
Place: Hyderabad Interim Resolution Professional
In the matter of K L S R INFRATECH LIMITED

AFA valid till 21/11/2023
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“KL 5 R INFRATECH LIMITED"
!1 Kame of Corporate Debtor . KLSRINFRATECH LIMITED
|2 Date of Incorporation of 11/01/2011
3| Authority under which Registrar of Companies,
Corporate Debtor is Hyderahad
4| Corporate identity Number Limited | U454007G2011PLC072158
Liability ldentity Number of Corporate,
| Debtor
5 Address of the Registered Office H. No: 2-56/D/213/9A & 98, F No. 48,
wPﬁmmﬁm{Ham} KLSR Towers, Ayyappa Society, Madhapur,
| of Corporate | Hyderabad, Telangana, india-500081
E'mamyﬂmrmﬂm | 14/07/2023, being the daie of
in respect of Corporate Debior pronouncement of order by NCLT.
Hyderabad. (Copy of order uploaded on
| 14/07,2023 on NCLT"s website).
?I Estmale date of closureé ol 10012024

mmmqnemm-n (being 180 days from 14/07/2023)
B Hmmmmmmmh Name. Manjeel Bucha
|mmmmn IP Registration No.:

19-2020/12551

) | Address: 5-0-91 & 83.0.No. 204, 2nd Fioor,
9| Address and e-mail of the Shakdi 5ai Complex Near Udal Clinic. Chapel
Interim Resolution Prolessional. as Rioad, Abids, Hyderabad,
ragistersd with the board msmnm
cirp sr@gmall.com
. 1. s mm ﬂlmﬁﬂ‘ﬂl
|m, Address and e-mail (o be used Bucha, Company Secretary,
| for correspondence with the 5-9—91&51 D No.204, 2nd Floor Shakti Sal

Interim Resolution Professional Complex, Near Udal Ciinic, Chapel Road,
Abids, Hydarabad, Telangana -500001
E-mail. cirp MsrEdgmadl com

| Telephone No.: +818346955001

11, Lmdmimmmdma | 28072023 N

12| Ciasses of Creditors, Il any, Under | No Class of Creditors could be determined

Clause (B) Of Sub-Section (6a) of al this stage

| Baction 21, ascertained by the

interim Resoiution Professional

13 Names of Insolvency Prolessionals Hm.lunim
| identified 10 act as authorised

et representatve of credtorsinaclass |
mewmm :]Fu:mmbndmimﬂudhm

authotized representatives arne hittps://ibbi gov.inhome/downioads
| available at | b) Not Applicable

mumwmunmm Law Tribunal, Hyderabad Bench has
ordered the commencement of a corporate inso resolution process of the MisKLSR
INFRATECH LIMITED on 14.07 2023 (Order uploaded on 14.07.2023).

The credidors of M's K L 5 R INFRATECH LIMITED, are hereby called upon o submil their
claims wih proof on or before 28.07 2023 to the interim resolution professional at the
address mentioned against entry No. 10

The finzncial creditors shall suhmit thair claims with proof by slécironic means only. All oiher
Creditors may submit the claims with prool in person, by post or by electronic means.

A Fimancial Creditor belonging o a class, as ksted against the eniry No. 12, shall indicate its
choice of Authorized representative from among the three Insolvency professionals ksted
against enfry no. 13 to act as authorized representative of class (specity class) in Form CA.
Submission of false or misleading prools of claim shall attracl penalties.

MANJEET BUCHA
Date ; 15t July, 2023 IBBIIPA-D02/1IP-NODBOS/2019-202011 2551
Place : Hyderabad Inferim Resolution Professional

in the matter of K L 5 R INFRATECH LIMITED
AFA valid il 21/11/2023
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